
CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH

Or iginal Ann 1 ioat jr?n No. 115—of 2000,

New Delhi, this the 24nd January. 2Q01

RON ' BLE MR. KULDIP SI NGIl. MEMBER { JUDL)

Shri Dijander Kumar
S/o Shri Manga I Singh
R/o Village Kakara
P.O. Muradnagar
District Ghaziabad
C/o Rakcsh Kui;:a.r
17/372, Trilokpuri.
Delhi-110 091.

{By Advocate; Shri M.L. '.-uawia)

APPLICANT

1.

Versus

Union of India Through the Secretary
to the Govt.of India.
Min. of Dcfcnoc,
South Block.

Ne '■ '{ Dc 1 h i -110 011 •

The Joint Secretary & CAO (Training)
M i n i a t r y o f D c f c n o c .
Govt. of India.
South Block.
New Dclhi-110 Oil.

Th c D i r e o t o r o f A.d m i n i s t r a 11 o n
(Maintcnanee Section) ^ _
Dtc. of Admin i st rat ion. navcii ^ ■
'A' DloOiC aut-riiCiit o . ur qpomoFNTS
Now Dclhi-110 Oil. -RESPONDENTS

(By Advocate: V.S.R. Itrishnai
n p n r R (ORAL)

Py TTon ' b 1 -- M r . Ku id i P Si ngli. Mcmhc r ( Jud 1 )

3.

In this OA the applicant is claiming
re-engagcmcnt as a casual labourer. The applicant has
averred in para 4.1 that he «M engaged on 22. 3. 159-5 and
oontinucd ti11 May, 1098, Thereafter, the appiioant was
engaged in NovenOcr. 1998 npto I.t January, 1999. The
appUoant was further re-engaged in Februery 1999 upte
April. 1999. Lastly he was engaged till 1st November.
1999.



r
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2  The appliaat further oiaims that the work is

of a perennial nature and as persons vvho are juniors a re

st 111 eont inning, so tire respondents should be drreeted

to re-engage tire appi leant in preferenee to juniors anu

o u t s i d e r s.

in View o above, 1 firid tlrat the work is

still available with the respondents and nroreover juniors

i' i' I'i 1"' r, r, } i r- v\ ri i ^ i' still eontlnuing, as such applicant

has a pi'crf ercnt i ai r.igl'it over juiriors and oursioers.

Under the e 1 rou.fastanees, respondents are direc-tcd to

fc-cngage the applicant if the work is available with them

i  i'i i~i i' ^ C ' i C t O ^ li 11 i O i' S cl i id 0111^. S id C' C S .

/Rakcsh

d\reet ions

OA is disposed of with the above

; 1 .

{ KULDIP SINGH >
MEMBER(JUDL)


